299  Written Answers FEBRUARY 26, 1962

\
ot Tw frere g g 40
firome maa & 1

. oW WENE : 7g Y aga faAr
¥ gark wrda fafre w8 @ € 1

&t 7w famma TEEm ¢ aifaeE
¥ o A At ga sver fat afes
g fromd &7 gt T g | W@
@R F I IX F qar § AG
g

HETA AR : TAT qY ITHY GO |
T Y, mngﬁaa?

s T faere qEEe WY 3
93 femm s afay

wus Wgaa : g 9, 5w a0
¥ wET Iy § 0

W WRe U0 THW  (¥)
‘e dar ALY B, ST X T WY R )
vg frem Ffar 4@ 2, & 2 v
g wfaar 934 9T S NRW H U
wfadi Y der w1 (sEwE)

MR, SPEAKER: Nothing. It i not
going on record.

sit srqurer feg v (wrEa)
wEE TR, 7 OF I AR q\E
far & | Tdw FfaEi @ ez
g TEAY F qAl WK IR A
frerd #t § 1 oy fa T T
=g W waedt Y ¥ A g S
w filer war g **

MR. SPEAKER:
on record.

Nothing is going

(Interruptions)
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MR, SPEAKER: Nothing is going
on record. I have not allowed him.
(Interruptions)
Qe WENAY © BT A STEY |
(zrum)
MR, SPEAKER: Nothing is to be_

recorded.
- (Interruptions) **

12.03 hrs,

PAPERS LAID ON THE TABLE

ANNUAL REPORTS AND REVIEWS OF
RuEBer Boarp, KortAvyAM (KERALA)Y,
LEaTHER EXpoRT PROMOTION COUNCIL,
MADRAS WITH A STATEMENT FoR DELAY,
ProJecTs aAND EQUIPMENT CORPORATION |
OF INpIA Ltp., NEW DELHI ETC. EIC. FOR
1980-81aND NOTIFICATIONS UNDER Ex-
PORT (QUALITY) CONTROL AND INSPEC-
TION) AcT, 1963,

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P, A. SANGMA): I beg fo lay on
the Table: —

(1) (i) A copy of the Annual
Report (Hindj and English versions)
on the working of the Rubber Board,
Kottayam (Kerala), for the year
1980-81.

(i) A copy of the Review

(Hindi and English versions) by

the Government on the working

of the Rubber Board, Kottayam

{K-eraja) for the year 1980-81
[Placed in Library. See No, LT-
3386/82]

(2) (i) A copy of the Annual Re
port (Hindi and English versions)
of the Leather Export Promotion
Council, Madras for the year 1980-
81 along with Audited Accounts,

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Leather Export Promotion Council,
Madras, for the year 1980-81,

**Not recorded.
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(3) A statement (Hjndi and Eng- . (5) (i) A copy of the Annual Re-

lish versions) showifg reasons for port (Hindi and English versions) of
delay !n laying the Blocuments men- the All India Handloom Fabrics mar-
tioned at (2) above, [Placed in keting Co-operative Society Limited,.
Library. See No, LT-3387/82] Bombay, for the year 1980-81 along

with Audited Accounts.

(4) A copy each of the followi .
4 ey (ii) A copy of the Review (Hindi

papers (Hindj and English versions)

619A of the Companies Act, 1956:— ment on the Working of ihe 12

. g ! Handloom Fabrics Marketing of Co-

(a) (i) Review by tne Govern- operative Society Limited, Bombay,

ment on the working of the for the year 1980-81. [Placed in
Project and Equipment Cor- Library. See No. LT-3387/82]

poration of India Limited,

j . (6) A copy each of the following

Eea;’_afe]m’ for the year Notifications (Hindi and English ver-

) sions) under sub-section (3) of sec-

(ii) Annual Report of the Projects tion 17 of the Export (Quality Cont-
and Equipment Corporation of rol and Inspection) Act, 1963:—

India Limited, New Delhi,
for the year 1980-81 along
. with the Audit Accounts gnd
the comments of the Comp'iro-
ller and Auditor General
thereon [Pleased in Library.

(i) The Export Inspection Coun-
cil/Employeeg (Classification, Cont-
rol and Appeal) Amendment Rules,
1982, published in Notification No.
S.0. 556 in Gazette of India dated

See No. LT-33/82] the 13th February, 192:32.

(b) (1) Review by the Govern- (ii) The Export  Inspection
ment on t1_1e workiag of the Agency Employees (Classification,
State Chemicals apd Pharma- Control ang Appeal) Amendment
ceuticals Corporation of India Rules, 1982, published in Notifica=
Limited. New Delhi, for the tion No. S.0. 557 in Gazette of
year 1980-81, India dated the 13th  February,

s 1982. [Placed in Library See No.

(ii) Annual Report of the State L’I‘.3392582]

Chemicals anqd Pharmaceuticals
Corporation of India Limited, New
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MR. SPEAKER."Not allowed.

—

(¢) (i) Review py the Govern-
ment on the working of the State

Trading Corporation of India Limi- '
;ﬁd' New Delhi, fo; the year 1080- 12,05 hrs.
' CALLING ATTENTION TO MATTER
(ii) Annual Report of the State OF URGENT PUBLIC IMPOR-
Trading Corporation of Indig Limi- 'TANCE
ted, New Delhi, for the year 1980-
81 along with the Audited Accounts REPORTED CLOSURE OF HYDERABAD MINT
and the comments of the Comptrol- AND FALL IN PRODUCTION AT CALCUTIA
ler ang Auditor General thereon. MINT AND SECURITY PRINTING PRESSES
[Placed in Library See No. LT- AT NASIK, DEwaS AND HOSHANGABAD

3390/82] , r1C.



